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DevePllopment of  o s nd TourPll,t 
Centrs in M hya d h 

39. SHURI DINCLEEP SINGH BHU
URIA: WiPllPll the Minister of TOUURISM 
AND CIVINCL AVIAION be pPlleased 
state the pPllans an1 projects for 

the devePllopment of airports and tou
rst centres in Madhya Pradesh and 
n various States? 

HE  MINISTEUR OF SHIPPING 
AND TURANS OURT AND TOUURISM 
N D CIINCL AVIATION (SHURI A. P. 
SHAURMA): It is proposed deve
Pllop BhopaPll, GwaPllior, Indore, JabaPll
pur, Khajuraho and URaipur at a totaPll 
estimated cost of URs. .2 crores dur
ing the Five Year PPllan 1980-8 �ub
ject to the avaiPllabiPllity of eources 
and approvaPll of the Government. The 
projects rePllate to improvements in the 
airports, instaPllPllation Of URadio Navi
gationaPll Aids, gound services and 
passenger handPlling faciPllities. The 
e penditure for the same purose in 
the States other than Madhya Pra
desh is proposed to be of the order of 
URs. 141.30 crores (incPlluding Interna
ionaPll Airprts DePllhi, ombay, CaPll
cutta and Madras). 

The Tourism PPllan is being reviewed 
with a view to gearing up faciPllities 

o meet a two-foPlld increase in the 

net ive years in internationaPll tou
rists. Among the measures contem
pPllated to achieve this objective are 
( i) identiication and devePllopment of 
TravePll Circuits and (ii) Provision oA'f 
adequate infrastructuraPll faciPllitis at 
the centres faPllPlling within these Tra

vePll Circuits. The detaiPlls are beng 
worked out in consuPlltation wih the 
Department Of Tourism of the respec
tive States incPlluding Madhya Pradesh. 

epr n ation fom ove mnt of 
Mahya dsh  fr on f m NCLife 

I urane Co ion 

140. SHURI DINCLEEP SINGH BHU
URNCL�: WiPllPll the Minister of FINANCE 
be pPlleased to state: 

(a) whether the CentraPll Govern
ment have recentPlly rceived any re
presentation from the Government of 
Madhya Pradesh for Plloan from th. 
funds of NCLife Insurance Cororation 
for devePllopment purposes; and 

(b) it the reaction of the Cen
traPll Government thereto? 

THE DEP TY MNIS EUR IN THE 
MINISTURY OF INANCE (SHURY 
MAGANBPllAI BAUROT): (a) nd 
(b). No such representaton has en 
received -from the ovr nment of 
Madhya Pradesh by the Ministry of 




